
791 Written AnswelS MARCH 25, 1992 Written AnSW91S 792 

(d) Head/sub-head-wise outlays are 1- 1- 1992; 
approved for States' and Union territories' 
Annual Plans and not scheme wise. Scheme (b) if there has been a substantial 
-wise allocations are made by the States / change, the reasons therefor: and 
Union Territories (including Delhi Admini-
stration) themselves. 

No. of Officer. In Union Govern-
ment 

4623. SHRI H.D. DEVEOOWDA: 
SHRI SYED SHAHABUDDIN: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the number of officers in or under 
Union Government in the rank of Secretary, 
Addl. Secretary, Joint Secretary, Director 
and Deputy Secretary as on 1 - 1- 1991, and 

(c) the number of additional posts as on 
1-1- 1992, equivalent to the above but not 
carrying the designation, such as Chairman 
or Members of various boards and heads of 
attached offices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) The number of 
officers in the Union Government in the rank 
of Secretary, Additional Secretary, Joint 
Secretary, Director and Deputy Secretary 
(including equivalent posts) as on 1.1.1990, 
1.1.1991 and 1.1.1992 is as follows: 

As on Various levels of posts 

5_ecretary Add. Seer, 

1.1.1990 112 106 

1.1.1991 124 103 

1.1.1992 125 99 

(b) The posts at different levels were 
created/ discontinued while keeping in view 
the priorities of work in different Ministries. 

(c) The number ot posts which are, 

Jt. Seer. Director Dy. Seer 

394 390 518 

411 369 525 

373 344 496 

Deputy Secretary Level 184 

Public Grievances 

equivalent to Secretary/Ad I. Secretary etc. 4624. SHRI RAJENDRA AGNIHOTRI: 
but which do not carry a Secretarial design a- Will the PRIME MINISTER be pleased to 
tion is as under as on 1.1.1992. state: 

Secretary Levels 44 

Additional Secretary Level 29 

Joint Secretary Level 138 

Director Level 119 

(a) the number of complaints received 
by the Directorate of Public Grievances 
against Government departments during 
the last year; 

(b) the break up of complaints against 
each department; and 




